
(
THE GAUHATI HIGH COURT AT

HIGH COURT OF ASSAM , NAGALAND , MIZORAM AND

Smti. Jayashree Bora,
Jt. Reglstrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Roushan Lal,
District & Sessions Judge,
Karbi Anglong.

Station leave.

Memo No. DKA/2025/2294 dtd. 07.03.2025.

GUWAHATI
ARUNACHAL PRAD ESH)

No. Hc.vu-s2/2oo6t / lgl tA

Dated Guwahati the {J
,tA
March,2025.

yours faithfully,

sel-
JT. REGISTRAR (VIGILANCE)

t(7-o3-7nz5

From

To,

Sub:

Ref:-

Sir

with reference to the above, I am directed to inform you that you have beenqanted station leave permission, with the official vehicle, at own 
"o"t, 

f-,the evening of o7.og.2oz5 tiil the morning of 10.03.2025. The next senior mostJudicial offlcer avairabre at the stauon sharr remain in charge of your court and ffice in yourabsence,

m o VI

Copy to

2 6 148 t-

t{* e Project Manager, Gauhati High Court, Guwahati.
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